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1 Qutone Ceramic Private Limited 29-07-2024 2,86,942.00 3,50,179.00 6,37,121.00 2,86,942.00 3,50,179.00 6,37,121.00 Unsecured NA NA NA 0 NA NA 0.00 0.00

1 Total 2,86,942.00 3,50,179.00 6,37,121.00 2,86,942.00 3,50,179.00 ######## 0 0 -                -                -           -                       -                   

Details of claim admitted

Name of the Corporate Debtor: Orchid Housinginfra LLP; Date of commencement of CIRP: July 10, 2024; List of creditors as on: 31st July 2024, for claims received upto 31st July, 2024

List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in Rs.)
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Filing under clause (ca) & (d) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016


